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The applicants in this C.A,, whe arc working

ag casual artists, arc scoking rogularisation
2. Shri M.P. Raju, counscl for the applicants

filed an CA bearing No 1115797 which was disposcd of vide
order dated 5.8.98 dircoting the respondents to frame a
Scheme  te regularisc the persons like the applicants fIc

bmits that benefit given to  applicants in that
Q.A.(1115/797) ghould alse be cxtended to the applicants in

3. . Shri R.P, Aggarwal, copnscl for tho

respondcecats submits that benefits given to applicants in OA

1115797 referred to by the applicants’ counscl, cannot  be
cxtended to  the applicants in the prescnt 0.A as the

before  the Hon'ble High Court and final order has not yet
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